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IN THE CENTRAL ADNINISTRRTIUE TRIBUNQL : HYDERABAD HBENCH ; HYDERABAD, |
w

o

Between: B : : Dated:08:5ﬁ1998.

UA Nu:139/95 G e ey

P

B.Venkata Krishnaiah W Applicant.

B And .
1+ The.Secretary, Miniastrg.
- of Communications, Pnsts,
.. Neuw Delhi,
2. The,Post Master General,
A. P'Southarn Ragion,
.. Kurnoal. -
-3, The Superintandent of Post
y Bf?lces, Mandyal Divlslon.
4, NP Muthyalappa
The Superintendent of Post Offices, ' : ,
.. Nandyal Division, Nandyal, . . /
S« AJTifumaleswara Rao, §/oParGsuramajah, : '
. Unemployes, Nallagatla Post .
Yerraguntla Under Allagadda H,P. G.,
Nandyal Postal Oivision,
.. HKurnaool Qist.
6+ KeSrikanthudu, $/o Pullanna,
: EDBPM Nallagatla Divn., ' e ' s
Yerraguntla, Nandyal, Kurnool. ' “dd Respondents.

. El

Counsel for the Applicant
Counsel for the Respondents

Mr.f.Venkata Suamy
Mr . NeR-Devaraj
‘ _ Mr.B5A,8atyanarayana
CORAM: ) L .
THE HON'BLE MR. R.RANGARAJAN : MEMBER (A)
THE HOW'BLE MR, B,S5.JAI PARAMESWAR .: MEMER (J)

AR R
THE THIBU”RL MﬁDE THE FULLUJINF ORDER t=

NoRe for the appllcant. Mg d.R beuarag for the raspondantsa

Nr. B.S.A.Satyamrayana for R=5, -But Re5 is not a_selected
candidate. Ruﬁ, the selected candidate has already Jalnsd. Hence,
R=5 is not a necesaary ﬁ!rty in this’ Dﬁ Hence, R=5 is deleted from
the cause=-titla! '

Selectlcn proceedlngs ahuuld ba produced.
List it on 22é6'1998.

’3&4Tf$
‘ _ Deputy nglstrar
Capy tos=
1, The Secretary, Ministry af Copmunications, Depf: of Posts, NiBelhi,

ﬁ The Post Master Genmeral, A.P,Southern Region, Kurnogls

3, The, Superintendent of Past gr Plces, Nandyal Dlu151on. )
4; Y P, futhyalappa, The SuperinteAdent of Post ﬂfflces, Nandyal DlUlSlDﬂ-
5. A.Tirumaleswara Rao, $/o,Parusuramaiah, Unemployee, Nallagatla Post
6 . Yerraguntda under Allagadda HeP. 04, Nandyal Postal Division, Rurnools
63 KeSrikanthud

. Nandyal, xurgép%o Pullanna, EDBPM Nallagatla,Yerraguntls,
7+ One copy to fir, M. ‘Wenkata Syam

afle; Ys. Advocate, CAT. X

 One copy to fir, N.R.Devara], ST.CGSC., > Hyd

s One copy to Mry BSA,Sathyana e .
' 10. One dUDllcate ’copy. yan rayana, Advocata, CAT., Hyd.
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TYPED BY CHECKED BY..~"
COMPARED BY . APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRISUNAL
HYDERA BAD BENCH HYDERABAD

‘THE HON'SLE SHRI R.AANGARAJAN ¢ M(A)

AND

THE HON'BLE SHRI B.3.-JAI PRRAP’IE(S?;.UAR :
M (3d

DATED:_ /8 /S/l/‘\%
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Mt R ALE PG
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0.A.NO. A37 /ég‘
AOMITTED A0 INTERIN D IRECTIONS

ISSUED -
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M,g

AS WI THORAUN —

ALLOWE

DISPOSAD OF WITH DIRE"‘TI.JN:J
DISMISSED

DISMISS
DISMISSER FOR DEFAULT RS >
ORDERED/REJECTED (Z:L/fi,,»<:i;7
NO ORDER A TO COSTS %§$;§~—
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